(205)

A affidavit a be Furnished by the candidate along with Nomination Paper Before the
Returning Officer
For clection to Bihar Legislative Assembly (s1me of the House)
From ..205, Bhabua Constitueney (Name of the Constituently

[.Dr. Pramod Kumar Singh son'daughter/wife of .Late Shioprasad Singh Aged 59
Years, resident of Vill. & P. (. :- Akhalaspur, P.5. :- Bhabua, Distt.:- Kaimur, Bihar
821101, {mention lull postal address), a candidate at the above Election, do hereby solemnly
affirm and state on oath as under :-
{Sirike out whichever is not applicable)
(1) 1 am a candidate set up by J. D, U, {(name of the political party ¥ am

contesting as an Independent candidate.
{2} Details of PAN and status of filling of Income tax returr.

2l MNames Permanent The financi.l vear for | Total income
Mo, Account which the . «t income | shown In Income
Mumber tax return his been Tax Return (in
(PAN) filled Rupees)
T Self AVGPSIZ94E | 2010 - 2011 | 9856500
(2. Spolise-
% _. Dependent | .
1. | Dependent 2 =
|5. | Dependent3..... )

{3) The following case(s) is‘are pending against me in which cog.: ance has been taken by the

conrt:-

[ | Offence Descripition

{a) | The details of ceses where the court taken | U/S 133 R.P. Act and 3(1) Bihar
cognizance, sections of the Act and description of | Prevention of Damage of Properiy

[ the affence for which copnizance tuken: Act 1985
[ €bi Mame of the court, Case No. And Date of order | Chief Judicial Magistrate Bhabua
e tuking cognizance: 13.02. 2006

| {¢) | Details of Appeal () Application{s) for revision M.
(il amy ) filesd mgainst the above order(s)

(a) The delnils of cases, Sections 0f Nu. . s e '
| the Act and description of the |
{ offence for which convicted: sy
|!_h:| Name of the Couri(s) Case No. N, i
I___ | And Date(sh of order(s) 1
Ltc) | Punishment impose No. =

{5) That I give herein below the details of (%2 assets (movable oo immovable ete) myself.

My spouse and all dependents:

Rameed Kiomar Seind

-



That | give lerein below the details of ihe assets

all dependent:

A,

moy
{Note:

(movable and immovabbe ete.) of miyself @y spowuse and

I. (Assets in joint name indicating the extent of joint ownership will also have 1o be given)

I In Case of deposit investment, the details including Serial Number, Amount, Data OF Deposit, Tl
scheme Nume of Bunk Institution end Branch are 1w be given

A Value of Bonds'Share/Debentures 2 per the cusrent market value in Stock Exchange in respect of
listed companies and as per books in case of non-1 isted companies should be given.

4. Dependent, here means a person, substanifally dependent on the Income of the candidate,

5. Details including amount is be piven separately in respect of each investment)

Sr. Description Self Spouse (s) | Dependani-1 | [Dependant-2 Dependant.
Mo, Mame(z) MName Name I Mame
Vibhn Devi Shikha Koriti - B urmri Vikas
Kumari Kutmar
il Citsh in hand SRRMNLO0 25700.00 Nil Mil il
(it | Delails of Deposits in S8l
Banks accounts ‘:“‘R:m
(FDRs, Term Deposits | " T
and oll ather types of | 1150683813
Deposits including na.qns |Im_:u 5
Baving acoounts), | oo,
Peposit with Financial | “3igs 59 o Nil il Nil Nil
Institugions, Ned A
Banking Financial 11368739780
Companies und R 803353 5B
; e 1Ak
Cooperative Socleties 0001 SRR TED
and the amount in Rs 5504900 |
mﬂsmdwll BO| AN 2115
K. 3552 iy
(i} Details of investment
et | sy
unit in Rs. 75000.00 | Suhara Rs. Nil Nil Nil
companies/Mutual Sahore Mult GO,
Fund and ether ohak Ka.
150,00
o,
{ivh Other Finuncial
insiruments M55, KVPRs K ¥ PRs KVPHRs Ml Wil
Postal Suvings, LIC | 14600000 | Ss00000 | 36000.00 i !
| Palicles, el
vl Motor Yehicle / Jeep BR 45/
Adreraft! Yachis' 0051 M 97,
Ships(Detnils of make, | Rs. 20000.00
Ragistration Mo, Eie, Approx &
Year of Purchase and Car BR 45/
s ) GO0 B 2000
it il IS Nil Nil il
Mew
Scorpio M
2011 Rs,
110289200
(inel. Tax &
- Ins.}
{vi) | Personal loan/advance
given 1o any person or
entity including firm
company, trust elc, Nil Mil Nil il Nil
[ And other receivable
frowm debiors and the
ATICHIN
(vii} | Jewellery, Bullion ang ; 200 Ligdd
s valuabie thing (give H’fﬂfmgu‘f’;u Aa 00000 Nl Nil Nl

gmw o Kinrwnn g*’:‘“—,-'g.l




details of weight and Appro SiOgm, Silver
value) Rs . . .
[viiiy | Other assets such as Arms Riffle Wil Hil il Mil
vilue of R, 4000000
claimsfinterest Approx, Cell
Phone Rs,
130000
Approx

8. Details of Immuvahle gssets:

[Mote: 1. Properties in jolit ovwnership indicating the extent of joint ownership will nlso have 1o be

indicated |
2. Each lend or building or apartment should be mentioned scparately in this format
Sr. Description Self Spouse | Dependant- | Dependant- | Dependant-
M, I 2 3
(i) [ i Akhilaspur
Location(s) Survey Khota 108,
Mumberis) 1018,354,135
Sarumgpur Mil Mil Mil
Khata 1249, 10
Iserpura K hota
b
:_j";;'-“““ e e il Nil Nil Nil
m’r;g';“‘m oy Yes Nl Nil Nl
zm:m"“ nciae of Nil Nil Nil Nil il
Cost of Lad (in cuse of
purchase) st the time of Nil Wil Wil Mil Hil
prrchase
Any Investment on the il Nil Mil Mil Mil
land by wary of
development construction
el
Approximate Current 260000000 il Mil il Mil
market value
(i) Mon-Agriculture Land Ward Mo.03 il Nil Mil Mil
Location () Bhabua 3134,
JITL3105,321
Varanasi(
Samne Ghut)
Khata 776
Khat Ma. 703
Area (Total measurement | |8 Dicimil & Mil Mil Mil Mil
in sq. Fr. 1053 Sq. Feet
Whether inherited Yes Nil Wil Mil Nil
property { Yes or No
Date of purchase in case 270000.00 Mil Mil Nil Mil
of self scquired property Approx
Cost of Land {in case of Nil Mil Nil il il
purchase at the time of
purchase
Amny Investment on the il Mil Mil Wil Mil
land by wary
development,
Construction efe.
Approximate Current 222000.00 Wil Nil Nil Mil
market value
(iil) | Commercial Buildinas il il Nil Nil Nil
{Including apartments)
) - = K .-{
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l

Laocation (58] Survey

number {5}
Built up Area [ Total Mil Kil Mil Mil Nil
measurement in sq. FL)
Onher inherited property Wil Wil Mil il il
| (Yes or No)
' Date of purchase incase | Year 2002 & Mil Mil Nil il
of self acquired property 2007
Cost of property (in case Mil Mil il Mil Mil
of purchase at the time of
__purchase
Any Investment on the Nil Nil Mil il il
property by woy of
development, construction
elc
Residential Buildings| Akhilaspur Nil Mil il Nil
Including Apartments ) Plot Mo, 2712
Location {s) & Varanasi
Survey niber {z) khata no 776
Area (Total measurement | 8093 Sq. Feet Nil Mil Mil Nil
i 501
Area (Total Measurement Nil Nil Wil Wil Nil
in sg. Ft, )
Built up area {Total 4115 8q. Feet Nl Nil Wil Nil
measurement in sg.ft
Whether inherited Yes Nil Nil Mil Nil
property (Yes or No)
Drate of purchase in case Mil Nil Nil Nil Nil
of self sequired property
Cuost of property (in case Mil Nil Mil il Nil
of purchase Jat the time of
purchase
Any investment on the SO0000.00 Nil Mil il Wil
tand by wary of Approximate
development construction
elc,
Approximate current 49200000 Mil Mil Mil il
markel
(¥} | Other {such as interest in Mil Nil Mil Mil Wil
property)
(vi) | Total of Current Market il Nil Nil Mil Nil
Walue (i) 1o (v) above

& [ give hergin below the details of linbilities'due to public financial institution and government:-
[Mote : Please give separate details of name of Bank, Institution, entity or individual and amount for each fiem)

g}. Dhescription Self Spuse(s) | Dependent-] | Dependent - | Dependent.3
1 2
(i | (i} Loans from Nil Ml
Banks/Financial
InstasrationS)
Mume of Bank or F1
Armount outstanding
Meture of loan
(i) Loan or dues o any
individunls'Entity other than
1 menthoned in (i} above Mame -
(s '
Amount outstanding
Mature of loan
Any other liability il Mil
Cirunel Total Liability Nil Nil
iy | Govenmeni Dues: Bihar Mil
P, P
Rarmed Kuman Sengh




Dues ot departments dealing Legislative
with government Assembly Rs.
pocommodation T47500.00 For
{ Vehicle)}
Dhses o
AEplites dening Nil il
with supply of
waler
| Duses 1o
depariments dealing
with government Nil Wil
tEAnspor
{helicopters)
Incomie Tax Dues Hil Nil
Wealth Tax Dues il Hil
Municipal/Property
Tax Dues il il
Sales Tax Dues Mil Hil
Any other dues Nil Mil il Nil Mil
Grand total of all Gove. Nil Nil Nil Mil Mil
Dues

(7 Dietnils of profession or oecupation:

(%) My educational qualificstion is s under:  Graduate
(Give details of highest school University edacation with full form of the fdiploma/degree course)
{Name of the School /College MUniversity and the year in which the course wars completed, )

(9. ABSTRACT OF THE DETAILS GIVENIN (1) TO (8) ABOVE:

|| Mame of the candidate Dr. Pramod Kemar Singh
2. | Full postal addeess Vill, & P.0O. - Akhalospur, P52
Bhabug, s, ;- Kaimur, Bihor
B21101
3 | Mumber and Name of the constituency and stale 205 Bhabug
4 | Mame of the Political party which set up the candidate (otherwise 1.D.11
write * independent”
5 (it} Wumber of cases in which conviction order passed (other Mo,
than those relerred 1o in Form 263
(b} Tata] number of pending cases whens the n
cort (s have taken cognizant |
5 [ PAN of Year for which last income Tax | Total Income
Feturn filed
{n} Condidate AVGPSI3ME 1R 565,00
th] Spuse:
(e} Dependents
[ Deetuils of Assets and Liabilities in rupees
Drescription Selfl Spouse | Dependent- | Dependent — | Diependent -
| 1] 1
A Moveable Asset (Torml Valwe) 124439200
3] Immiovable Asset 462000, 00
(i} | Purchase Price Price and WA
Development Cost of
[mmawvable Property {Total
Walue)
(i) | Approximate Current Market 4T63%2.00
Price of Asset {Totml Value)

.Pn F e -‘II 'I{-"-"""""_"ﬂ"j S.:-_ ;Tl‘




T Linhilites
(ip Government Dues | TE7500.00
( Tatal)
I {it) Loan from Bank, | Mo
Financial
Institutions and
other {Total}

# | Highest educational qualification: Graduate ( B. A. M. 5.) Bhagalpur, Bibar

{Give details of School/University education with full form of the certificntes diplomaddegres couse) (Mame
of the School /College/l Iniversity and the year in which the course was completed)

VERIFICATION
I, the deponent above nemed, do hereby verify and declare that the conterts of this affidavit are true ond eorrect
b the best o my knowledge und belief, no part of it s filse and nothing material has been concealed there fomm,
I further delasre that
fa} there is no case of convication or pending cose aginst me other than those mentioned intlems 3 and 4

nhove,
(Bh I my spouse or my dependents do not have any assel or Hability other than those mentioned in ftems 5
and & nhove
Verified st oo BT s e D COMSL
Mo

1 Affidduvit should be filed latest by 3.00pm the ln date of filling nominations.

2. affidavit should be sworn before an uath Commissioner or Magistrate of the First Class or herefore
Motary Public,

3 All columns should be filled wp snd no column to be lefi Bank. If there is no information o furnish
in respevt of any item, either “Nil™ or “Not applicable “as the case my be, should be mentioned

4. The affidavit should be either typed or written legibly and neatly

r
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